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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
CIRCUIT COURT gITTING AT BILASPUR
Ofiginal Applijation Ne. 472 ef 2006
Bilaspur, this the 31st day ef August, 2006

Hen'ble Nr. G.C. Srivastava, Vice Chairman
Hen'ble Mr. A.K. Gaur, Judicial Member

- DeSe Thakur, S/e. Shri J.S. Thakur,
aged abeut 27 years‘ R/e, Village
Kirandul (Bailadaila), District
Dantewada (CG), eee Applicant
(By'Advocate - Nene;
Versus

1. Unien ef India, threugh The Secretary,
Ministry ef Heme Affairs, New Delhi,

2, The Deputy Ianectof General, CISF,
Unit ONGC, Nazira (Assam),

3. The Cemmandant, CISF, Unit ONGC,
Nazira (Assamﬁ. eee Respendents

ORDE R (Oral)

By A.K. Gaur, Judicial Mémber -

" After filing %f the aferesaid Original Applicatien the

Registry has reporéed certain defects eof limitatien, jurisdic-

tien and that ne affidavit has been filed, When the case was
called teday, ne ene appeared fer the applicant.'SinCegxheﬁa
applicant is net present in the Ceurt, we are censtrained te

, TCi)a :

ézé/decide the case| under Rule i%%%gf%f—CAT (Precedure) Rules,
I ' |

2, Having seen the recerd ef the case, we are of the

censicdered epinien that this‘Original Applicatien 1is gressly
time barred and the same is liable te be dismissed en the

ground ef delay and laches, Apart frem delay, the applicant

appears to be a member ef the Armed Ferces werking in CL.I.S.F,
!

i

as a Censtable and this Txibudal has ne jurisdictien te decide

the cases okarme? Ferces, Hence, the OA is alse hot.maihne &

tainabie en the greund ef jurisdictien,

%
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3.

Applicatien is dismissed en the groundi:i.‘ of delay and laches

as well as en jurisdictien, in the admissiozi stage itself,
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Judicial Menber

wgaw

oI T S—" 5 gie A8 - A e
ciafafa | s e -

(0 sfm, s sprma e oo, s ﬂbmdz’( ,ZW/?(;(/

(3 owxvs wtpinel. .. o r:.mﬂ)w 6 ﬁLW"‘/

(3) wemdi s?,—m Q,ﬁ..: .............................. = wrEae ﬁ V-l

‘/(gurmw T, G seradis.
N gl AU zmia'ﬁ.i? dﬁ&
| 6)9l%e -
T W
LY'aN B/&/‘ A
L

X2

@

In view of the abeve ebservatiens the Original

(Dr. G.C. Srivastava)
Vice Chairman




